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A . P. Autom obile T yres and Tubes  
Project

635a. SHRI M. SATYANARYYANA 
RAO : Will thr Minister of FINANCE
AND REVENUE AND BANKING be 
pleased to state

(a) the reasons why the Industrial Deve­
lopment Bank of India had not taken up 
appraisal of the Andhra Pradesh Automo­
bile Tyres and Tubes Project for which a 
lett<*r of intent was issued in 1971-72 
and subsequently converted into an indus­
trial licence ;

(b) whether the decision taken by Gov­
ernment earlier not to ukc up proposals 
from the private sector was reversed; and

(c) whether as a result thereof progress 
in regard to the Andhra Pradesn Auto­
mobile Tvre* and Tubes Project had been 
d«i«)«d ?

THE MINISTER OF FINANCE 
AND REVENUE AND BANKING 
(SHRI H. M. PATEL ) : (a) to (c). 
The Industrial Development Bank oi India 
(IDBI) has been considering requests for 
assistance ior setting up new tvie and 
tube projects keeping in view the overall 
condition of the tyre industry in India. 
IDBI has decided that for the present 
taking into account the condition ol the 
tyre industry and the likely increase in 
demand during the next few vears there 
did not appear to be enough scope ior 
setting up new units at this stage. 
The IDBI ha* accordingly cotne to ihe 
conclusion that it is not in a position av 
present to take up consideration ol tri 
Andhra Pradesli Automobiles Tvres a d 
Tubes projects.

The IDBI has been advised by Govern­
ment in May, t<J77 that in considering; 
marginal increase in demand in future the 
claims of new projects as well as of subs­
tantial expansion of existing proje< ts could 
’10th be taken into account, depending 
>n the relative economic merits of the 
iroposals.

Export of Iron O re (Rsw'

635 j. SHRI DRONAMAR \JU 
SAT AY AN AR AY ANA : Will the
Minister of COMMERCE AND 
CIVIL SUPPLIES AND COOPERA­
TION be pleased lo state :

(a) whether India is tncuning a loss in 
exporting iron ore ( raw ) through the 
agency of Multinational Companies ; and

(b) whether llie < mintrv is getting 30 
to 40 dollars pei ton less than the prices 
prevailing in wot Id market ;

(O the extent of luv. incuired during 
the last three ycat.s in the export ol non 
ore (raw) ; and

(d) the steps proposed to be taken to 
remedy the situation ?

THE MINISTER O r COMMERCE 
AND CIVIL SUPPLIES AND COOPE­
RATION (SHRI MOHAN DHARIA):
(a) No, Sir. India is not incurring any 
overall loss in the expnit of iron ore. India 
does not export mm ore through any 
agency of the multinational companies.

(b) No. Sit.
(c) anti (d). Do not ause.

World Bank Assistance for Deve­
lopm ent Projects

6354. SHRI BIJOY SINGH NAHAR: 
Will the Minister of FINANCE 
AND REVENUE AND BANKING 
be pleased to state :

(a1) the estimated amount of World 
Bank’s assistance to India for develop­
ment projects during the current financial 
year.



(b) whether the development projects 
have been identified for this purpose ; and 
if so, the details thereof; and

(c) the estimated share of West Bengal 
in this assistance i

THE MINISTER OF FINANCE AND
Re v e n u e  a n d  b a n k in g  (s h r i
H. M. PATEL) : (a) I'he World Bank 
Group is likclv to commit an amount of 
I • i billion during Bank's Fiscal Year 1978 
(1st July, 1977 to 30th June, 1978).

(h) and (c). Project identification 
of fresh projects is in progress in consul* 
tation with the State Governments and the 
Centra] Ministries. It is, therefore, not 
possible to estimate the total share of West 
Bengal in the Assistance from the Bank 
during its Fiscal Year 1978.
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Hotel Development Loan Scheme

6355. SHRI P. RAJGOPALNAIDU: 
Will the Minister of TOURISM AND 
CIVIL AVIATION be pleased to state:
(a) whether Hotel Development Loan 
Scheme has been transferred to the In­
dustrial Financc Corporation; and

(b) if so, the reasons for its transfer?

THE MINISTER OF TOURISM 
AND CIVIL AVIATION (SHRI PUR- 
SHOTTAM KAUSHIK) : (a) Yes, 
Sir. It is a fact that the work relat­
ing to the Hotel Development Loan Scheme 
has been transferred to the Industrial 
Financial Corporation of India.

(b) The Scheme was set up in April, 
ig68 with the objective of providing the 
hotel industry in the country a specialised 
source of financial assistance in the shape 
of interest bearing loans.

In the context of the rapid development 
of the operations of the Scheme in the 
Fourth Plan, and the further growth anti­
cipated in the Fifth Plan it was not con­
sidered considerable to continue to admi­
nister the scheme departmental  ̂ for 
the reasons that the Department did not 
have the administrative resources needed 
for *

(i) processing and appraisal of a 
large number of loan applications;

(ii) thorough examination of the 
security offered by the hotel companies, 
of prospectuses issued by them and of 
their terms of borrowing from other 
institutions;

(iii) Checking of progress of cons­
truction of hotels for regulating the pay­
ment of loan instalments ;
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(iv) supervision of the financial opera­
tions of the hotel companies during the 
pendency of loans ; and

(v) accounting for the payment of 
interest and repayment of principal 
against each loan sanctioned.

It was, therefore, decided to transfer 
work relating to Hotel Development Loan 
Scheme to the Industrial Fianance Corpo­
ration of India with effect from 11 th January 
'974-

Termination/Suspension of
Employee* of Defence, A ccounta 

Departments Meerut

6356. SHRI SAMAR MUKHERJEE: 
Will the Minister of FINANCE AND 
REVENUE AND BANKING be pleased 
to state :

(a) whether attention of Government 
has been drawn to the fact that in Defence 
Accounts Department at Meerut, quite 

a number of employees were terminated, 
suspended, chargrsheeted, increments 
withheld, illegal transfers ordeied on flimsy 
grounds, etc. during the Emergency; and

(b) if so, what steps have been taken 
to reinstate them and to withdraw charge- 
sheets and suspension orders, etc. ?

THE MINISTER OF FINANCE AND 
REVENUE AND BANKING ( SHRI 
H.M. PATEL ) :

(a) Yes, Sir, cases of such alleged action 
against certain employees of the Defence 
Accounts Department at Meerut were 
brought to notice.

(b) All the above cases were reviewed 
and it was decided to reduce the penalties 
in appropriate cases.

Chargea of Corruption aaaiaat 
General Manager, Financial Adviaer 
and S to r e  Purchase Officer o f  

Mahalakahmi Mill*, Beawar

6357. SHRI SAT2SH AGARWAL : 
Will the Minister of COMMERCE AND 
CIVIL SUPPLIES AND COOPERATION
be pleased to state :

(a) whether charges of corruption were 
levelled against the General Manager, 
Financial Adviser and Store Purchase 
Officer and others of the Mahalakshmi 
Mills, Beawarin 1976;

(b) whether the complaint s were made 
to the Chairman, NTC (Delhi, Punjab 
and Rajasthan) against the above officers 
and that the Chairman, NTC did not take 
any action against them and later GH 
investigated the case ; and




